NATIONAL COMPANY LAW APPELLATE TRIBUNAL
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 13.03.2026 (FRIDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM
Click here to join VC

Note: No Mention will be permitted without prior consent of the other side.

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

Defective Cases

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) Medipally Pratap Reddy | Mr. KS Shankar
(Ins) No. 133/2026 Vs Chakrapani
For Condone Delay Power Finance
IA No. 402/2026 Corporation Ltd & Anr.
For Stay
IA No. 403/2026
(With Defects)
2. | Comp App (AT) (CH) Medipally Satish Mr. KS Shankar
(Ins) No. 134/2026 Kumar Reddy Chakrapani
For Condone Delay Vs
IA No. 404 /2026 Power Finance
For Stay Corporation Ltd & Anr.
IA No. 405/2026
(With Defects)
3. | Comp App (AT) (CH) Green Infra BTV Ltd Mr. Gautam S Raman
(Ins) No. 137/2026 Vs
For Stay Regen Infrastructure
IA No. 413/2026 and Services Pvt Ltd
For Exemption
IA No. 414/2026
For Condone Delay
IA No. 415/2026
(With Defects)
4. | Comp App (AT) (CH) Paidi Rakesh Reddy, Mr. Jerin Asher Sojan
(Ins) No. 139/2026 Successful Bidder for
For Stay Land & Building & Anr.
IA No. 419/2026 Vs
For Condone Delay Shri Maruthi Textiles
IA No. 420/2026 Ltd, Rep by Liquidator
For Exemption Narender Gandhari
IA No. 421/2026
(With Defects)
5. | Comp App (AT) (CH) Shri Maruthi Textiles Mr. VVSN Raju
(Ins) No. 141/2026 Liquidator of Shri
For Stay Maruthi Textiles Ltd
IA No. 424 /2026 Vs
Delay in refiling Shri Maruthi Textiles
IA No. 425/2026 Liquidator of Shri
(With Defects) Maruthi Textiles Ltd
6. | Comp App (AT) (CH) No. | Anakachery Ms. Siji Abraham
33/2026 Mossakutty & 5 Ors
For Stay Vs
IA No. 408/2026 Fidus Real Estate and
(With Defects) Builders Pvt Ltd & 6
Ors



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Orders

01/2024

Holdings (India) Pvt Ltd
Vs

Vyjayanthi
Televentures Pvt Ltd &
6 Ors

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Anand Jain, Suspended | Mr. Rahul Balaji Mr. B Dhanaraj R1
(Ins) No. 53/2025 Director of Hallmark Mr.S Sathiyanarayanan
For Stay Infrastructure Pvt Ltd R2
IA No. 194/2025 Vs
Pathukasahasram
Ragunathan Raman,
IRP of Hallmark
Infrastructure Pvt Ltd
& Anr
8. | IA No. 262/2026 Pradeep Kumar Sekar Mr. Pranav
(For Substitution) & Anr. Gopalakrishnan
in Vs
Comp App (AT) (CH) Solar Semiconductor
(Ins) No. 436/2025 Energy Systems (India)
For Stay Pvt Ltd Rep by RP
IA No. 1246/2025 Murali Prasad Nalam
9. | Comp App (AT) (CH) Sri Nandi Buildcon Mr. Mayan H Jain
(Ins) No. 484 /2025 (Formerly Sri Nandi
For Exemption Green Solar)
IA No. 1375/2025 Vs
For Stay Solar Semiconductor
IA No. 1377/2025 Energy Systems (India)
Pvt Ltd & Anr.
10. | Comp App (AT) (CH) Anish Reddy Mr. Sunny Sheen Mr. T Ravichandran R1
(Ins) No. 657/2025 Chinnamile Akkara Mr. Ravi Rajagopalan
For Exemption Vs R2
IA No. 1821/2025 CA Naren Sheth,
For Stay Liquidator of Aster Pvt
IA No. 1822/2025 Ltd & Anr.
11. | IA No. 426/2026 ARSEC (India) Ltd Mr. Ramesh Kumar
(For Condone Delay) Rep by Asst. Vice Chopra
in President C Anantha
Comp App (AT) (CH) Kumar
(Ins) No. 90/2026 Vs
For Stay SA Prem Kumar
IA No. 427/2026
(With Defects)
12. | IA No. 266/2026 ARSEC (India) Ltd Mr. Ramesh Kumar
(For Condone Delay) Rep by Asst. Vice Chopra
in President C Anantha
Comp App (AT) (CH) Kumar
(Ins) No. 91/2026 Vs
For Stay S Elangovan
IA No. 265/2026
(With Defects)
13. | Comp App (AT) (CH) Emgee Miia Mr. TK Bhaskar
(Ins) No. 467/2023 Integrated Services Pvt
Ltd
Vs
Vyjayanthi
Televentures Pvt Ltd
14. | Comp App (AT) (CH) No. | Emgee Infrastructure Mr. TK Bhaskar




15.

Comp App (AT) (CH)
No. 35/2021

For Stay

IA No. 463/2021

Anuragha Poultries and
Breeders Pvt Ltd&7 Ors
Vs

Raghav Krithik & 4 Ors

Mr. Prithvi Raj JS

Ms.GS Dhanalakshmi
R2

For Admission (After Notice)

(Requests for adjournment in Item Nos. 16 - 19 will not be entertained)

(Ins) No. 26/2023

Room & Engg.
Solutions Pvt Ltd
Vs

HLL Biotech Ltd

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
16. | Comp App (AT) (CH) SNJ Distillers Pvt Ltd & | Mr. Avinash Krishnan Mr. ML Ganesh R1
(Ins) No. 98/2023 Anr Ravi Mr. R Vidhya Shankar
For Stay Vs R3
IA No. 341/2023 The Punjab National
For Exemption Bank & 2 Ors.
IA No. 340/2023 WITH
17. | Comp App (AT) (CH) Sheena Adarsh, Mr. Rohan Rajasekaran | Mr. Varun Srinivasan
(Ins) No. 109/2022 Ex-Director of R1
For Stay Corporate Debtor, Mr. VV Sivakumar R2
IA No. 252/2022 Apollo Distilleries & Mr. R Vidhya Shankar
For Direction Breweries Pvt Ltd R3
IA No. 784 & Vs
1031/2022 Punjab National Bank
& 2 Ors.
WITH
18. | Comp App (AT) (CH) S. Rajendran Ms. M. Savitha Devi Mr. Rohan Rajasekaran
(Ins) No. 09/2022 Vs R1
For Exemption South India Hotels Pvt. Mr. Karuppaiah
IA No. 18/2022 Ltd. & 8 Ors. Meyyappan- R2
For Stay WITH Mr. NV Prakash-R9
IA No. 19/2022
19. | Comp App (AT) (CH) SNJ Distillers Pvt Ltd & | Mr. Avinash Krishnan Ms. M Savitha Devi R1
(Ins) No. 01/2022 Anr Ravi Mr. Rohan Rajasekaran
For Exemption Vs R2
IA No. 02/2022 S. Rajendran & 11 Ors Mr. Karuppaiah
Meyyappan- R3
Mr. ML Ganesh-R10
Mr. NV Prakash-R11
20. | Comp App (AT) (CH) National Stock Mr. Ishaan Agrawal Mr. Kunal Kanungo R1
(Ins) No. 285/2025 Exchange of India Ltd Mr. Amir Bavani- R5
For Stay Vs
IA No. 797/2025 Consortium of
For Exemption Karishma Jain, Jupiter
IA No. 798/2025 City Developers (I) Ltd
& Adwaita Navigations
Pvt Ltd SRA of XL
Energy Ltd & 4 Ors
21. | Comp App (AT) (CH) S. Vasudevan Mr. Chandramouli Mr. Ritesh Kumar
(Ins) No. 584/2025 Suspended Director of Prabhakar Mr. Amir Bavani R2
For Stay Ozone Homes Pvt Ltd
IA No. 1654 /2025 Vs
For Urgent Hearing IDBI Trusteeship
IA No. 1655 /2025 Services Limited & Anr
To Dispense with
IA No. 1656 /2025
For Direction
IA No. 1657/2025
22. | Comp App (AT) (CH) Avant Garde Clean Mr. J Lenin Ms. V Kamala Kumar




23. | Comp App (AT) (CH) Punjab National Bank Mr. Varun Srinivasan Mr. Raghuram
(Ins) No. 320/2023 Vs Kadambi- R1
For Stay Shivadutt Bannanje,
IA No. 977/2023 Liquidator of Falcon
Tyres Ltd (In
Liquidation) & Anr
24. | Comp App (AT) (CH) Manjeera Realty LLP Mr. TK Bhaskar Mr. VVSN Raju- R1
(Ins) No. 452/2024 Vs Mr. Aishvary Vikram
For Stay Manjeera R4
IA No. 1235/2024 Constructions Ltd
Rep by RP, Birendra
Kumar Agarwal& 3 Ors
25. | Comp App (AT) (CH) Manjeera Realty LLP Mr. TK Bhaskar Mr. VVSN Raju R3
(Ins) No. 348/2025 Vs
Interim Injunction Valentis Laboratories
IA No. 1040/2025 Pvt Ltd & 2 Ors.
For Stay
IA No. 1041/2025
26. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. R Moneshaa Mr. F Raymond
(Ins) No. 83/2025 Works Albyness
For Stay Vs
IA No. 240/2025 Ashish Vyas, RP of
To Adv. Hg. Maan Sarovar
IA No. 1541/2025 Properties Development
Pvt Ltd
WITH
27. | Comp App (AT) (CH) Sri Brindhavan Brick Ms. R Moneshaa Mr. F Raymond
(Ins) No. 141/2025 Works Albyness
For Stay Vs
IA No. 382/2025 Aashish Vyas, RP of
Maan Sarovar
Properties Development
Pvt Ltd & 3 Ors.
28. | Comp App (AT) (CH) K. Srinivas Reddy Mr. Subhash
(Ins) No. 204/2025 Suspended Managing Choudhary

For Exemption
IA No. 575/2025

Director of Veera
Vahana Pvt Ltd

Vs

Veera Vahana Pvt Ltd
Rep by its IRP
Madhugiri
Venkatarayappa
Sudarshan & Anr.

29.

Comp App (AT) (CH)
No. 145/2025

For Stay

IA No. 1562/2025
For Direction

IA No. 127/2026

AM Developers (India)
Pvt Ltd

Vs

Balaji Real Estate

APR Associates

30.

Comp App (AT) (CH)
(Ins) No. 366/2025

Simens Financial
Services Pvt Ltd

Vs

Meera Arun, Personal
Guarantor of Vasan
Healthcare Pvt Ltd

Mr. Pranava Charan

31.

Comp App (AT) (CH)
(Ins) No. 461/2025

CRC Infratech &
Services LLP

Vs

Fourth Generation
Information Systems
Ltd

Mr. Y Suryanarayana

Mr. M Maharshi
Viswaraj




32.

Comp App (AT) (CH)
(Ins) No. 559/2025

SM Kamal Pasha in
consortium with Syed
Fahad

Vs

Kotak Mahindra Bank
Ltd

Mr. K Srinandan

Mr. P Elayarajkumar

33.

Comp App (AT) (CH)
(Ins) No. 576/2025

The Office of Asst
Commissioner of
Income Tax

Vs

Sripatham
Venkatasubramaniam
Ramkumar, RP & Anr

Mr. P Rajkumar
Jhabakh

Mr. Pradeep Joy R1

34.

Comp App (AT) (CH)
(Ins) No. 03/2026
To dispense with

IA No. 06/2026

RCC E-Construct P Ltd
Vs

DMI Finance P Ltd &
Anr.

Mr. Praveen
Ravichandran

35. | Comp App (AT) (CH) Assets Care And Mr. Angad Varma Mr. Srinandan K
(Ins) No. 33/2026 Reconstruction
For Exemption Enterprise Limited
IA No. 76 & 78/2026 Vs
Ramanathan
Bhuvaneshwari, RP for
LGCL Urban Homes
(India) LLP
36. | Comp App (AT) (CH) GS Megha Mr. J Abhishak
(Ins) No. 46/2026 Constructions Pvt Ltd
For Stay Vs

IA No. 112 & 113/2026
To dispense with
IA No. 114/2026

Omkara Assets
Reconstruction Pvt Ltd
& Anr

37. | Comp App (AT) (CH) Virigneni Anjaiah Dr. KV Srinivas Ms. Mano Ranjani
(Ins) No. 83/2026 Vs R2 R3
For Stay Pridhvi Asset
IA No. 234 /2026 Reconstruction &
Securitisation
Company & 2 Ors.
WITH
38. | Comp App (AT) (CH) Suneetha Kadiyala Dr. KV Srinivas Ms. Mano Ranjani

(Ins) No. 84/2026
For Stay
IA No. 236/2026

Vs

Pridhvi Asset
Reconstruction &
Securitisation
Company & 2 Ors

R2 R3

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
39. | Comp App (AT) (CH) Rajeev Satpal Mr. M Sameer Hussain | Mr. TVS Kumar R1
No. 61/2022 Lakhanpal & Anr.
For Stay Vs
IA No. 690/2022 Taashee Linux Services
Pvt Ltd & 3 Ors.
WITH
40. | Comp App (AT) (CH) Rajeev Satpal Mr. M Sameer Hussain | Mr. TVS Kumar R1

No. 64/2022
For Stay
IA No. 692 & 693 /2022

Lakhanpal & Anr.
Vs
Taashee Linux Services
Pvt Ltd & Anr.
WITH




41.

Comp App (AT) (CH)
No. 109/2022

For Stay

IA No. 956/2022

Rajeev Satpal
Lakhanpal & Anr.

Vs

Taashee Linux Services
Pvt Ltd & 2 Ors.

Mr. M Sameer Hussain

Mr. TVS Kumar R1

WITH
42. | Comp App (AT) (CH) Rajeev Satpal Mr. M Sameer Hussain | Mr. TVS Kumar R1
No. 73/2023 Lakhanpal
Vs
Taashee Linux Services
Pvt Ltd
43. | Comp App (AT) (CH) DP Sadhu Ms. S Shanmitha Mr. Adhivarahan R1

(Ins) No. 422/2022
For Stay

IA No. 1043/2022
For Exemption

IA No. 1044 /2022

Suspended Director of
Devas Engineering
Systems Pvt Ltd

Vs

Union Bank of India
Ltd & Anr

44

Comp App (AT) (CH)
No. 52/2023

Quadrangle Trading
Services Pvt Ltd

Vs

The Registrar of
Companies, Tamilnadu
A&N Islands, Chennai
& Anr

Mr. R Subramanian

Mr. Avinash Krishnan
Ravi

45.

Comp App (AT) (CH)
No. 68/2023

For Stay

IA No. 863/2023
For Exemption

Navayuga Engineering
Company Ltd.

Vs

Cobalt Power Pvt Ltd
& 8 Ors.

Mr. Vaijayant Paliwal

Mr. Avinash Krishnan
Ravi &

Mr. Jerin Asher Sojan
R2-R5, R7 R8

IA No. 862 &
864 /2023
46. | Comp App (AT) (CH) Bharat Petroleum Mr. Gautham Mr. M Sivavarthanan
(Ins) No. 20/2024 Corporation Ltd. Kochi | Venkatesh R1
Refinery
Vs
Vinod Balachandran,
Liquidator of Albanna
Engineering Pvt Ltd &
Anr
47. | Comp App (AT) (CH) District Collector, Mr. Durga Dutt Ms. Anbarasi Rajendran

(Ins) No. 38/2024
For Stay
IA No. 115/2024

Wardha

Vs

Vijay Kumar Garg,
Liquidator of Lanco
Vidarbha Thermal
Power Ltd




02.00 PM

Note: After the matter listed at 02.00 pm, the regular Cause list will continue.

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
48. | Comp App (AT) (CH) Core Hotels Ventures Mr. Anirudh Krishnan Mr. Pankaj Vivek R1
(Ins) No. 611/2025 Pvt Ltd Mr. Edward James R2
For Additional Docs. Vs Mr. Manoj Kumar
IA No. 1702/2025 Bank of Baroda& 3 Ors Koyalkar, PCS R4

For Exemption

IA No. 1703/2025
For Urgent Listing
IA No. 1704 /2025
For Direction

IA No. 314/2026

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023- 11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Ms. Anusha, Ms. Hemavathy Krishnan and Mr. Ram Prasath B.
(044-28880500), or through email on e-mail ID: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)
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